(For insertion in the Maharashtra Government Gazette, Part-I, Central
Section)

NOTIFICATION BY THE HIGH COURT OF JUDICATURE AT BOMBAY
ORIGINAL AND APPELLATE SIDES

th
No. X(Gen)-1603/2011/603 Dated : 25 August, 2011

In partial modification of Notification No.
X(Gen)-1603/2011/280, dated 29" March, 2011, declaring holidays
and vacations for the year 2011, the Honourable the Chief Justice is
pleased to declare Saturday, 03" September, 2011 as Non Couit
working Saturday, for the High Court at Bombay and its Benches ar
Nagpur and Aurangabad and the High Court of Bombay at Panaji-Goa. 4
Court Working Saturday in lieu thereof shall be declared later.

High Court at Bombay

(S.B. §f1ukre)

Bombay, Dated : 25" August, 2011 : Registrar General



